IM THE CENTRAL ADMINISTRATIVE TRIBUMAL : HYDERABAD BENCH
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Betuean:-

K. Suamy V.. Applicant
And

1. The Commandant of Artillery Centre,
Golxonda, Hyderabad

2. The District Employment Officer,
Hyderabad_lLaebour, RTC 'X' Roads, .
Hyderabad. ... Respondents

Counseal for the Applicant MrTN.Siua Ra jaiah, Advocats

Counsel for the Respondents.No.l : Mr.B.Narasimha Sarma,Sr.CGSC

Counsel for the Respondent No.2 : fr.V.U.Anil Kumar ,S5C for AP
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CORAM:

THE HOM'BLE 3JUSTICE SHRI D.H.NASIR : VICE-CHA IRMAN

THE HON'BLE SHRI H.RAJENDRA PRASAD : MEMBER (ADMN.)

GCRDER )
(per Hon'ble Shri Justice D.H.Nasir,V.C.)

Heard Sri N.Siva Rajaiah, learnsd counsel for
the applicant, Sri Jaceob on behalf of Sri B.,N.Garma,
learned sanior standing counsel for the Raspnndent?ﬁafi'and
Sri Sastry for Mr.V.V.Anil Kumar, learned standing

counsel for state of A.P. for Respondent No.2.
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2. Applicant is an aspirant for the post of
Cook in the Respondent (Ho.1) organisation for
recruitment of which post some intervisws are
reported to be taking placa{§n the first week of
May,1999., It is submitted by the learned counsel
for the applicant 4hat certain other candidates,
similarly situated, are permitted to appear at the
interview eventhough their names, like thab of the
presenp Applicant, wvere not sponspred by the

Employmert Exchange.

3 In view of the Hon'blBISUpreme Court's decision
in the case of The Excise Superintendent, Malkapatnam,
Krishna District Vs, KBN Vishueshwar Rao & Others
reported in 1956(6) SCALE 676, it becomes necessary

to direct the respondent to permit the applicant to
take the interview alonng with the Employmant Exchange
sponsored and other candidates, and if he is found

meritorious, his engagement may be considered.

4, The 0., is disposed of . tio order as to costs:
R /Z .
3- _J~ qu;hN"/
—__—— .
(H.RAJEHN MRASAD) (JUSTICE D.H.MASIR)
Member (Admn.) Vice-Chairman

Dated: 28th April,1999% .
{(order dictated im the open court) éﬁn/g~
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